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Vital Stats 
Chhattisgarh Legislative Assembly 2009-13 
 

The third Chhattisgarh Legislative Assembly was constituted on January 2009.  The Assembly sat for an average of 32 

days per year from 2009 to 2013.  

From 2009-2013, the Chhattisgarh Assembly sat for 32 days per year 

 

 The third Chhattisgarh Assembly sat for an average 

of 32 days per year from 2009-2013.  In the same 

period the Parliament sat for an average of 71 days 

per year. 

 In 2009, the Assembly met for 23 days, the lowest in 

its term.  In 2011, it sat for 40 days, the highest 

during its term. 

 

 
On average, Each Assembly Session lasted for 64 hours 

 

 

 Each Assembly Session lasted for an average of 64 hours during 

2009-2013. 

 During each year of its 5 year term, the Assembly conducted the 

Budget session for longer than any other session.  On average, the 

Budget Session contributed to more than 60% of the session time 

each year. 

 On average, each sitting of each session lasted for 4 hours, 36 

minutes. 

15  percent of the productive time was spent on questions and budget 
 

 
 MLAs hold government ministers accountable by 

asking questions and discussing and approving the 

government’s budgetary proposals. 

 On average, 14 percent of the productive time of the 

Assembly was spent in deliberating on questions 

asked by individual MLAs 

 The Assembly spent close to 15 percent of its time 

discussing and approving the government’s budgetary 

proposals 

 Other business conducted by the Assembly includes 

Legislation, Half-an-Hour Discussions, Calling 

Attention Motions, Adjournment Motions etc. 
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An average of 2215 questions were answered every year 

 

 During its term, an average of 2,215 questions per year 

was asked by members of the Assembly of which 

around 43 per cent were Starred Questions. 

 22.7 per cent of the Starred Questions were answered 

orally in the Assembly. 

 The Assembly spent close to 24 hours every year on 

question hour. 

 

 
 
A total of 115 bills were passed by the Assembly during its tenure 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 From 2009-2013, the Assembly passed a total of 115 

bills with an average of 23 bills every year. 

 The time spent on discussion on a Bill may be used as 

an indicator of the quality of debate on each Bill. About 

35 per cent of the bills passed by the Chhattisgarh 

Assembly were passed on the same day they were 

introduced. 

 

 

A fifth of the Bills passed were on Finance and Appropriation 
 

 

 A total of 116 Bills were passed by the Assembly during 

its five year term. 

 Of these, 60 percent pertained to Finance, Commerce 

and Revenue, Education and Parliamentary Affairs 

 Bills were also passed on other key subjects ranging fro 

from Urban Development and Social Welfare to 

Education and Food Security. 

 

 

 

 

 

 

DISCLAIMER: This document is being furnished to you for your information.  You may choose to reproduce or redistribute this report for non-commercial purposes in 

part or in full to any other person with due acknowledgement of PRS Legislative Research (“PRS”).  The opinions expressed herein are entirely those of the author(s).  

PRS makes every effort to use reliable and comprehensive information, but PRS does not represent that the contents of the report are accurate or complete.  PRS is an 
independent, not-for-profit group.  This document has been prepared without regard to the objectives or opinions of those who may receive it. 

Finance 

Commerce and Revenue 

Education Parliamentary Affairs 

Others 


